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SHRI GOVINDA MENON : There are
several employees in each of these institu-
tions and I do not know when each ene of
them were appointed It may be that some
were recruited in 1957, some in 1967 and
some later. What am I to say ?
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THE MINISTFR OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON) : Since a Pay
Commission is being appointed, I do not
think it is necessary to have a separate Pay
Commission because the Railways also is a
part of the Central Government. But if
there is any difficulty for the Pay Commissioa.
for the gcneral employees of the Central
Government looking into this matter, this
sugsestion will be kept in view.

SHRI ATAL BIHARI VAJPAYEE :
What about the first question ?
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SHRI GOVINDA  MENON :
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Government will give the most sympathetic
consideration to the case of station masters.
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SHRI GOVINDA MENON : These
suggestions for the better conditions of work-
ing on the part of station masters will be
sympathetically considered.
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SHRI GOVINDA MENON : One of the
compolaints of station masters is that guards
are promoted as station masters and one of
the compiaints ot guards is that they get an
opportunity for promotion only that way. All
these things wi'l, certainly, be considered by
the Pay Cominission and we will put forward
these difliculties of our staff before the Pay
Commission.

SHRI SURAJ BHAN :
rent-frec quarters ?

What about

SHRI GOVINDA MENON :
that. 7That is also part of pay.

Including
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SHRI GOVINDA MENON : 1 under-
stand that my respected colleague in Parlia-
ment, Mr. Atal Bihari Vajpayee, is the
Picsident of this Association. I will be very
happy to talk with him on all these
questions.

SHRI KRISHNA KUMAR CHATTERIJI:

In view of the fact that the Station Masters
have been having grievances for a long time
and have been clamouring for redressing
their grievances and that no steps have been
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taken to do that and, as the hon. Minister
stated, that the Pay Commission will go int.,
the details of their pay-scales and other
things, may I request the hon. Railway
Minister to assure the House that some
interim measures will be taken in the mean-
while to remove some of their grievances
that are leeistimate and which can be
removed immediat:ly, affecting their services,
without which they are not able to put in
their service to the satisfaction of the authori-

ties ? Will the hon. Minister give that
assurance ?
SHRI GOVINDA MENON : Certain

limited matters are being considered and a
decision will be taken on those matters even
before the Pay Commission begins to
function.
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MR. SPEAKER : It is
question.

the same

SHRI ATAL BIHARI VAJPAYEE : He
will sympathetically consider.

SHRI J. M. BISWAS : Due to the
adamant attitude on the part of the ex-
Railway Minister, Dr. Ram Subhag Siogh,
the railwaymen, particularly, the Station
Masters, who took part in the last strike of
September 19, 1968, were subjected to a
great harassment.  Still the penal measures
are being taken against them. I want to
know from the present Railway Minister
whether he is going to look into those cases
sympathetically and whether be is going to
condone the break in service and other penal
measures inflicted under the instructions of
the ex-Railway Minister, Dr. Ram Subbag
Singh.
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SHRI GOVINDA MENON : That is a
separate question ?

SHRI J. M. BISWAS : He can answer
it. It is a very relevant question. Why do
you allow him to evade the reply ?

MR. SPEAKER : Do you want him to
comment on his predecessor ? I don’t think
you do want. You ask a straight question.

SHRI J. M BISWAS : The fact remains
that many of the railwaymen have been
victimised.

SHRI ATAL BIHARI VAJPAYEE :
Without making any comment on his
predec ssor, the present Railway Minister
can say that all those who have been removed
from service for participating in the
September 1968 strike will be taken back.

MR. SPEAKER : I think you have
adopted a good role of correcting the
question,

SHRI GOVINDA MENON : To the
best of my knowledge—I speak subject to
correction—all of them have been taken
back.

SHRI J. M. BISWAS : Not all.

SHRI GOVINDA MENON : That is
why I said ‘subject to correction’. If there
are any cases remaining, they wili certainly

be looked into.
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Agro-Based Indostries in Andaman and
Nicobar Islands
+
SHRIT K. HALDER :
SHRI BHAGABAN DAS :
SHRI GANESH GHOSH
SHRI BADRUDDUJA :
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SHRI JYOTIRMOY BASU :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that Andaman
and Nicobar Islands abound in natural
resources ;

(b) if so, the resources available and
tapped so far ; and

(c) the sieps taken to develop the agro-
based industrial in these islands ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH) : (a) Yes, Sir,

(b) and (c). A statement is placed on
the Table of the Sabha. {Placed in Library
See. No. LT—2301/69]

SHRI K. HALDER : The refugee
problem in our country is a great problem.
In fact the inflax of refugees from East
Pakistan is gradually increasing. There is a
great scope in Andaman and Nicobar islands
to rehabilitate these refugees. Why is the
Government lagging far behind the demand
of the refugees ?

SHRI BHANU PRAKASH SINGH :
Since 1966 a detailed report has been
prepared and regarding the problem of
rehabilitation, the Government have already
rehabilitated refugee families in various
islands and they are about 646 families of
which the repatriates from Burma were 37,
D. Ps—540 and ex-Servicemen—69. They
have already been rehabilitated.

SHRI K. HALDER : From the statement
it is revealed that there is great scope for
rehabilitating these refugees in the Andaman
and Nicobar islands. But cattle is a problem
in the islands. If the refugees are not
getting cattle due to shortage of cattle, will
the Government take steps to provide them
with cattle and other agricultural implements
so that the refugees can be rehabilitated
soon.

SHRI BHANU PRAKASH SINGH :
There are no cattle in Andaman/Nicobar
islands. We are trying to take cattle therc.
We have already acquired a jetty for taking





